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of Mee394/97,

At the request made by the
learned counsel for the
adjourned to 28.7.1997 for consideration

pet it ioner

771/

Heard the learned counsel for
the petitioner on MeA.394/97, This Misc,

Application has arisen out of UsA a6‘£|~i( 6@
L

which was disposed of at the admissio
stage on 24.1.1997 with & direction to
applicant to submit a detail representat

explaining the circumstances under which

his claim for appointment on compassionat

can be justified. The applicant wes
directed to submit such a representation
within one month from 24.1.1997 and the |
Respondents were directed to consider
the representation in accordance with
rules., It is submitted by the learned
counsel for the

petitioner that in
compliance withd#a the above order he

had submitted a detail representation
to the General Manager, S.E *Railway on
4¢241997
Khurda Road and Chief Engineer(Con),

Garden Reach, Calcutta. Copies of these
representation are annexed at Annexure -7,
to the application. It is submitted by
the lesrned counsel for the petitioner
that the appropriate authorities for
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with copy to D.R.M(P) S.E -Railwéay,
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disposing of these representations

Chief Project Manager,S.EeRailway,
%‘a‘g\and Sr.Project Manager,Se&«Railway

Agra. It is further submitted by him thef
he ‘{fivl'l file =m fresh representations

be fore these two authorities within
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ee P8.7.97 fifteen days from to-day and a directiqn
be issued to the said authorities' to

consider the representation in accdrdarce ‘\
& - |

G - £ 4
with rules and pass appropriate orders.d

In considerati of,t submissidns
weﬁ/m» UN ‘

made by the applicant/\t ({;mbe would sulmit
representat ions be fore; Chief Project

Manager, S.E.Railway, Khumds=Faoue 2nd

Sr.Project Manacer, S.:..Railyay, Adra‘

\'fow

within.a period of fifteen days from

to=day,xrd the said authorities are
hereby directed to dispose of the _
representation within a periog of sixty
days from the date of receipt of such |
repregentations and communicate their
decusion to the applicant within fifte.ein

davs thereafter in a speaking order.

With the above direction Mea. :
394/97 is disposed of accordingly.
. Hand over copy of the order to

the learned cmn%lﬂfar the petitioner.f
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